FORM A
PUBLIC ANNOUNCEMENT
ion 14 of the and ptcy Board of India
(Voluntary Liquidation Process) ions, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
FANTAIN SPORTS PRIVATE LIMITED

Name of Corporate Person Fantain Sports Private Limited

NP

Date of Incorporation of 31/08/2012
Corporate person

3. | Authority under which Corporate | Registrar of Companies- Bangalore
Person is Incorporated/ Registered

4, | Corporate Identity Number / U92412KA2012PTC065678
Limited Liability Identity Number
of Corporate Person

5. |Address of the Registered Office Ground Floor, #15, Opp 5th Element Spa, Near Adigas
and Principal Office (If Any) of Hotel, Off Church Street, Rest House Cres, Cent Road,
Corporate Person Bengaluru, Karnataka - 560001

Principal Office: CTS No.125, Village Vile Parle,

Near W. E. Highway, Next to Neelkanth complex,
Sahar Road, Vile, Parle East, Mumbai City, Mumbai,
Maharashtra, India, 400099

6. |Liquidation Commencement 23rd January, 2026
Date of Corporate Person

7. |Name, Address, Email Address, Vinay Kumar Singhal

Telephone Number And The Regd. No: IBBI/IPA-002/IP-N00624,/2018-2019/11880
Registration Number Of The Address: 411, Fourth Floor, Essel House, Asaf Ali Road,
Liquidator Near Turkman Gate, New Delhi ,110002,

Email ID: vinaysinghal.ip@gmail.com
Process email id: FANTAIN.2026@GMAIL.COM
Mobile No: 9997333663

8. |Last Date for Submission of 22nd February, 2026
| |Claims

Notice is hereby given that the FANTAIN SPORTS PRIVATE LIMITED has commenced
voluntary liquidation on 23rd January, 2026
The stakeholders of FANTAIN SPORTS PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before 22nd February, 2026, to the liquidator at the address
mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Vinay Kumar Singhal
Liquidator of Fantain Sports Private Limited
IP Regd. No: IBBI/IPA-002/1P-N00624/2018-2019/11880
AFA Valid till 31.12.2026
Date: 28.01.2026
Place: New Delhi
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Post-Offer Advertisement under Regulation 18(12) in terms of SEBI [Substantial Acquisition of
Shares and Takeovers) Regulations, 2011 for the attention of the Public Shareholders
OF

MUNICIPAL CORPORATION OF DELHI i

» Saraswat | Saraswat Co-operative Bank Ltd.
Bﬂ n k {Scheduled Bank)

OFFICE OF THE EXECUTIVE ENGINEER (ELECT.)/CLZ

LUCKNOW ROAD, TIMARPUR, DELHI-110054
MN.LL.Eol. No. EE Elect. | E&M / Auto/CLZTC/2025-26/54 Dated: 24.01.2026

NOTICE INVITING EXPRESSION OF INTEREST (Eol

MCD invitez online Expressions of interest on CPP Portal
https:/iwww.etenders.gov.in for assessing the market Vo lechno-
financial feasibllity for Intelligent Lighting Management System (ILMS)
basad street lighting and its oparation and maintenance.

Tender Cost Rs. 1770/- only.

Bid Submission End Date: 12.02.2026 upto 3.00 P.M.

The details can also be seen on MCD website https://mecdonline.nic.in/.

Ex. Engineer (Elect. ¥GLE
E-mail: eeelectii@@gmall.com

COVIDH TECHNOLOGIES LIMITED

CIN:

Building Trust Across Generations...

Registerad O
Tl Mo, D=5

Open Offer for acquisition of wpto 21,86 333 |'I'Hent:|' One Lakh E.u;ht:,' Six Thousand Three Hundred and Thl.rt:.' Three 'I:lnlﬂ fully paid-up

ety shares of face value of ¥ 10 (Rupees Ten Only) each {"Equity Shares”) representing 26.00% {Twenty Six Percent) of the emerging
equity and votlng share capilal of Covidh Technologles Limited (‘Target Company' or "CTL') from the Public Shareholders of the Targed
Company, at an offer price of ¥ 10.00 [Rupeas Ten Only) por equity share, by Mr. Pratap Deshmukh {"Acquirer 17), Mr. Laukik Deshmukh
(“Acquirer 2"}, Ms. Sharmila Deshmukh {"Acquirer 37), Ms. Shubhangi Garad {"Acguirer 47}, Mr. Sumeet Garad {"Acquirer 57), Ms. Rifu Garad
(“Acquiarer 6"}, Mr. Dhairyasheel Yadav " Acquirer T}, b Mandakumar Kadam ("Acguirer 8") and Ms. Archara Lonkar (“Acquirer §7) {herainafter
referrad 1o as "Acquirers") payable in cash in accordance with the provislons of Regulation 3(1) end 4 Securittes and Exchange Board of
India {Substantial Acquisition of Shares and Takeovers) Regulations, 2011, &5 amended

Strong & Steady returns with peace of mind.

Attractive Fixed Deposit rates!

0.80

For others

This Past-Ciffar Adwerisement is being issued by Bonarza Porifoda Limited. the Managar 1o the Offer (Manager'). on behak of tha Acquiner, in connaction with
the CHler meada by the Acquires to the Publc Sharenclders of the Target Company, pursuant bo and In compliance wih Reauiaton 1812] and alher applicabe
prosisions urder the SEBI (S8ET) Regulativre: Tha Detaled Pubhic Slatament {"DPS") and Pre-0ffar Achverlisement cum Camigendum o the Detaled Pullic
Slatermenl, with respect b e alceermanlicned ofler, was made in ha newsiapss namedy beng, Finarid Express [English Daly - 8 Edilion), Jarsstla | Hird
Ciaity - Al Eddion). Sakshvam [Teiugu- Telengana Edition) and Mumbai Lakshedeep (Marsthi Daly - Mumbas Sditian), on Friday, October 10, 2025 and Monday,
December 22, M2 respaciiely

RO No. 31/DPIMCD2025-26

MANAPPURAM HOME FINANCE LIMITED

FORMERLY MANAPFLIRAM HOME FINANCE #VTLTD

# MANAPPURAM
CIN ; UsE923KL2DIDPLCO39T70

Regd, OH: 87536, Padmapsata Quildeg, Mear Sreerama Swaml Temgle, Chesppu- Theiprayar Bod
Thrigrayer. Thrissur, Karsla SE0567

POSSESSION NOTICE {For Immovable Property)

o

"7.30

For senior citizens

Hame of tha Target Company
Mame of the Acquirar(s] and PAC

Covidh Technalogies Limited

bir. Pratap Deshmukh, M. Laukii Dashmukh, Ms Sharmia Deshmukh,
ba. Shubhangl Gaead, Mr, Sumsst Garad, Ms. Rifu Garad,

B Crhairgashes Yaday, M. Nardakumar Radam and Ms, Archana Lankar

ra

Wheras, Ehpundessgred being the sihorsed olticer of Manappuram Home Finance Lid | “MAHDENT under (kg
Secyritization and Becomatniction of Finsncial Assts snd Enforcement of Security Inberest *[Aet] S002 (54 of
2002} and in exercisa of powers condamad under e=ction £3{12) read weth rule % of the sscunty inberast
(Enforoemsert) Aules, 002 ssued & Demand Motice calling upon tre bormswars anid co-Bornsars to mpay the

1 s el arrauid mentioredin the nobace s Inbenst e within 0 das from the dabeal reced ol T s e Tha
3. Narwe of Mariager fo the Onfer SN Lo A borrower bening failad torapay the amount, noticeis heraly gaen to the barrower and tha public ingenemal that the
4 MName of Reglatrar (o the Offer Sdine Francial Sardces Priale Limkag undersigned has taken Actesl possession of the properiy descrived hensn below inexerciss of powersconferred on
I"|i||1,|'r'¢1' uridiar Sefion 13(£] of thi Shad 'f.!ul,‘:1]rE:.'|;l will rols 9 of thiossd cules. Thie Borrosses i oaeticilar and 1
£ Offer Details pushlic ingenersl is hearehy cautioned not todesl with the property and any dastings withthe property will be subject
. e ; L s tothechame of the Manappuram Home Finance Lid s mantioned bedow for aachof the respective roparties:
a. Dabe of Operong o thie Céfer .Tul.'u.-crr' Deavembes e:- EﬂE'E'S = S = e P Bata ol e
b. Date of Closing of the Offer Tuesday Jaruary 06, 2006 hi Co-barower Loan Description of Secured TRSPECL \\rvies sent & Out-|  Actusl
. 3 sz ] Branch of which Inferust has been craated taneling dmourt
£ Date of Payment of Consideration Tuesday Jaruary 20, 2028 | [Raama Nooraahmad Goundi, ?mliﬂélgﬁ.znqnnqﬁ?n;qr nparty No; 1b_|:|5i£1rﬂ25 g1ﬁm.
e ahi i 1 J \ r 1 G
7. Details of the Acquisition :gw;g;ﬂrﬂ[;:gg::&?ﬁmﬁ to west 10Mr & North to 52?151; ':- I'i::lri o BT,
&r. Mo Parliculars Proposad in the Actuaks WHLOD2 00 7625 & :i':"f’_-lflrlﬂﬁumnl :!"J':I'] ELIH“IWd 51?&?‘%?*
Offar Document NVAPDOZE078624 | panchayath, To/0F Easalkot, PO Kaladsi
71 Offer Prica # 10 10 | |Hubli Bagalknt, Karmataka, Pin:56E7204 ]
72 Aggragate rumbers of Shares bandened 21 BE 413 1 Dt 20002028 | Mace ; Hutll Sd/l=, Author red 0fficer, Maraamiram Home Financa Lid
3 oo o it dpied £l s : For more details, visit your nearest branch or
T4 Sae af the Offes (Mumber of Shares multipied by Offer Price per Shang| T RIRE333 10 PU BLlc NOTICE n -
15 Sharehalding of the Acquirers before Agreement | Public Announcement TO WHOMSOEVER IT MAY CONCERN our we bSIte WWW.Saraswat. ban k' In
Mumbsr i d .. . . . "
% of fuby diuted Equiy Share capta 0.00%% 0007 This is to inform the General Public that following share certificate of INFOSYS T&C Apply. Followus: @ § €
- it atociin ol IR B LIMITED having its Registered Office at No. 44, Infosys Avenue, Hosur Road,
e mf" b it il p— — Electronics City, Bengaluru, Karnataka, 560100 registered in the name of the
+ % af fuly diled Equity Share capts i - following Shareholder/s have been lost by them.
3 ; . . Distinctive |
Ehaﬁrzz:‘""ﬂd LR IR TR 21 B 333 | Name of the Folio No | Certificate Number/s No. of
8% of fully dilfed Equlty Share capital o6 00% 0.0 Shareholder/s Fv 5/- No./s From T Shares P C J I I L . . d
18 Sharas acquired after the Detalled Pubdic Statement t
Wb of it ocgoed 0 0 N N | ML017737 | 145614 | 693283 [693482 | 200 ewelier imite
Priza of the shanes acquired Keat Applcabla Mot Aapleable
% of fuby dilited shares acquind Nal Appiicati Mot Applcabie The Public are hereby cautioned against purchasing or dealing in any way with the
78 | Post-Offer sharsholding of the Acquirers dbowreered sharocertcaes. EXTRACT OF UN-AUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE
Nurbar 116,383 £0,30,001 ny person who has any claim in respect of the said share certificate/s shou
+ % ol fully diléed Equity Shara capils B4 3% 58 63% lodge such claim with the Company or its Registrar and Transfer Agents Kfin QUARTER AND NINE MONTHS ENDED DECEMBER 31 2025
710 | Pre Offer shaseholding of the Public technologies Pvt Itd Selenium Tower B, Plot No. 31-32, Gachibowli, Financial (Xin crores)
v % of full s Ecuty Shiai tapita 7 74, 7 74, ays of publication of this notice after which no claim will be entertained, and the Particulars 31122025 | Ended 31.12.2025 | 31.12.2024
Post OFfar sharsholding of tha Public Company shall proceed to issue of Duplicate Share Certificate/s. T T T
Number of Equiy Sharas 9,52 530 34,748,671 Place: Bengaluru Nilima Nayak and Keya Nayak
% of fully tiuned Equiy Share capita 9. 80% 41.37% Date: 28-01-2026 Name of the Share Holders | Total Income from Operations 875.38 | 2425.54 639. 45 |
B TheAcquirers. jointy end severelly accapts full responshilly for fhe mformation contgined i this Post Offer Sdvertisement and slsa for the obiigatiors —_— | Net Profit/(Loss) for the period 190.98 560.64 148.01 .
under SERI (SAST) Requlations " | (before Tax, Exceptional and/or Extraordinary items) ' ' '
9 Acopyof fhis Post Offer Advertisemant will be availabla an the webstas of SEBI at www.sebigovin, BSE at www bsaindia.com Bonanza Porifolio Limited PUBLIC :::EU?IGEH Net Profit/(Loss) for the period before tax 19026 559.9 148,01 '

at www bonanzaceling,com and & the registered affice of the Target Campany " | (after Exceptional and/or Extraordinary items)

Net Profit/(Loss) for the period after tax (after
" | Exceptional and/or Extraordinary items)

{Regulation 14 of the Insobmncy and Bankraptcy Beard of India
[Walantary Liguidation Process) Regulabions, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

This Post Difar Achverlisament is baing pubiished in dll the newspapas in which DPS was publeshed,

190.10 561.57 147.96

Cilpiatood berms used bl nol defined in this POA shall have (b meanings assigned fo such Termts in fhe Pubde Anrouncement andiar DPS andioee
Letter of Cfier.

I3SUED BY MANAGER TO THE OFFER

FANTAIN SPORTS PRIVATE LIMITED

Total Comprehensive Income for the period
[Comprising Profit/(Loss) for the period (after tax) and

L. | Natre af Comorate Pason Faitain Sports Private Linited 189.31 565.59 149.87

|7 | Date of Incorporaton of [ ST i
AN A PO oL LIl En | | opornte peron | _ Othér Comprehen'swe Income (after tax)] | | |
Bonanze House, Plot Ma. M-2. Cerna Incusinsl Estate, | 3. | Authanty undar which Comporate [ Registrar of Companles- Bangaidne Equity Share Capital 732.85 732.85 583.82
WWalahat Foad, Behind The Hub. Goregaon East, Mumba - 200 063 | Person & Incoiporatedr Registared | o - I : : . [ |
g‘ Contact Humber: +01 22 GA33TTS 81 11 40745700 I 4. [Comorate Identity Rumber / AR P TOOEEETE _ Reservgs (excluding Revaluation Resgrve) as shown in | | |
: A, ik : o | Lirnited Lsatiity Ioentiy Mumbes the Audited Balance Sheet of the previous year
o“ unzu Email Address: seali agrawalfiboranzacnine oom, abbay barsabiibonanssan kne cam | ot Pt P | | . | | | | |
Contact Person: Ms. Swaki Agrawal / M. Abhay Bansal | 5 [Adrese of he Regsiomd e |Ground Fowr, W15, Opp 5t Dlemert Som, Near Adigas Earnlngs Per Share (Face value of  1/- each) (Not annualised) (Not annualised) | (Not annualised)
SEBI Registration Number: INMODCO12205 | and Principal Office (€ Any) of Hihed, O Chisch Street, Rest House Cres, Cent Road, .| 1. Basic (%) 0.26 0.81 0.29
Validity: Parmanent { Comuorate Person Bergarury, Kamataka - SG0001 2. Diluted () 0.19 0.58 0.16
' Principal Office: CTS MNo.125, Vilags Vil Pare ' ' '
PAFRNS o1 DS of- Acquiare, Near W, E. Highway, Nent tn Nealkanth comples, Key figures of un-audited standalone financial results: (X in crores)
il Sakar Road, Wie, Parks E&, Mumbsai City, Mumisai,
M. Pratap Deshmukh Mr. Laukik Deshmukh Ms. Sharmila Deshmukh, LS | Maharasntm, India, 400029 Quarter Ended |  Nine Months | Quarter Ended
(Acquirer 1} (Acquirer 2| {dcquirar 3 65| HodGeicaCormeniert. |25 Rk 2028 Particulars 31.12.2025 | Ended 31.12.2025 | 31.12.2024
Ms. Shubhangl Garad Mr. Sumeet Garad Ms. Ritu Garad [ 7 | arme, Address, Errail Atkiress, | Viray Fumar Singhal Un-audited Un-audited Un-audited
| Telephone Number And The Regd. Nec [BELIPA-DOC/ IP-NOOE24, 200 B-2019) 11580 . .
[Acquirer 4| (Acquirer 5| (Aequirer &) | Registration Number Of The Adkdresc 411, Fourth Fior. Essel Houss. At Al Road | 1. | Total Income from Operations 875.38 242554 | 638.73 |
Mr. Dhairyasheel Yaday Mer. Nandakumar Kadam Ms. Archana Lonkar | Licyuiclator Mesr Turkiman Gate, New Delhi 110002, 2. | Net Profit/(Loss) for the period before tax 188.52 556.58 146.29 |
(Acquirer T| [Aguiner ) |Acquirer 9) Emalll 1D: vinepsinghalipEgmail.com | 1 - . 1 1 1
i r 5003 Process ermall id: FANTAIN FOHE@ERMVL O 3. | Net Profit/(Loss) for the period after tax 188.34 560.31 146.21
ate; . Tuesday, Jandary 27, LG ‘B Mobdle Mo: D957 333683
Piace: Mumbal & | Last Date % Subrission of [Z2nd February, 2028 Note:

| | Claims
hotice 1= hareby @iven thaet the FAMTAIN SPORTS PRIVATE LIMITED has commenced
wiuniany liquidiation on 2360 Januany, 2026
The stakeholders of FANTAIN SPORTS PRIVATE LIMITED ara hereby callad upon to subnit a
praal of their claims, an or befare 2200 February, 2026, to he liquidator &1 the Gddress
mentioned agairst item ¥
Thefinancial creditors shall subrmit ther prood of ciams Dy electonic means oniy, Al ol
stakeholders may subdn it the praot of claimsain person, oy post or by alactronic I'I"E"a"'E-
Sl bmiEsion of Talse ormisleading proofs of claim shall atract penalties,
¥inay Kumar Singhal
Liguidator of Fantain Sports Private Limited
IF Regd. No: IBBISIPA-O02/IP-NODE24 /201 6-2018/ 11880
AFA Valid till 31122028

The above is an extract of the detailed format of financial results for the quarter and nine months ended December 31, 2025
filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015. The full format of the financial results for the quarter and nine months ended December 31, 2025 are available on
the websites of BSE Limited (www.bseindia.com), National Stock Exchange of India Limited (www.nseindia.com) and on the
website of the Company at the URL https://corporate.pcjeweller.com/financial-results/

For and on behalf of the Board
PC Jeweller Limited

Sd/-

(BALRAM GARG)

Managing Director

DIN: 00032083

For More
Information

Date; 28.01.2026 Please Scan:

Place: New Delhi Place: New Delhi

- Date: January 27, 2026

Regd. Office: 2713, 3 Floor, Bank Street, Karol Bagh, New Delhi - 110005 | CIN: L36911DL2005PLC134929
Phone: 011-49714971, E-mail: info@pcjeweller.com, Website: www.pcjeweller.com

M

marico
Marico Limited
Extract of Consolidated Financial Results of Marico Limited for

MEGA
MART"

VISHA

VISHAL MEGA MART LIMITED

the quarter and nine months ended December 31, 2025

Rs (in Crore)

b) The Standalone and Consolidated unaudited financial results for the quarter ended December 31, 2025 were reviewed by the
Audit Committee and approved by the Board of Directors of Marico Limited ("the Company") at their meeting held on January
27,2026.Theresults for the preceding / corresponding quarters have been subjected to review by the statutory auditors.

¢) Additional Information on standalone financial results is as follows

Rs (in Crore)

Quarter Ended Nine months ended Year Ended

. December 31, |September 30,| December 31, December 31, |December 31, March 31,

Particulars 2025 2025 2024 2025 2024 2025
(Un-audited) | (Un-audited) | (Un-audited)| (Un-audited) | (Un-audited)| (Audited)
(Restated) (Restated) (Restated)

Revenue from operations 2,461 2,439 1,988 7,197 5,791 7,680
Profit before tax (after Exceptional items) 508 478 444 1,863 1,459 1,865
Net Profit after tax 441 395 369 1,605 1,202 1,519

For further details, kindly visit:
http:/marico.com/india/investors/documentation;
BSE- http:/www.bseindia.com/and

Place: Mumbai
Date : January 27, 2026

The National Stock Exchange of India Limited- https:/www.nseindia.com/

For Marico Limited
Saugata Gupta
Managing Director and CEO

Registered Office: 7th floor, Grande Palladium, 175, CST Road, Kalina, Santacruz (East),
Mumbai 400 098. Tel: (91-22) 6648 0480; Fax: (91-22) 2650 0159;

E-mail: investor@marico.com; Website: www.marico.com CIN: L15140MH1988PLC049208;

epaper.ﬂnancia!express.mn'. .

Quarter Ended Nine Months Ended Year Ended . ) o
Particulars December 31, |September 30,/ December 31,|December 31,|December 31, March 31, (Formeriy known as Urshaﬁml'@g: I'.;ar:Pmara Limited)
2025 2025 2024 2025 2024 2025 CIN: L51909HR2018PLCOT3282
Un-audited) | (Un-audited) | (Un-audited)| (Un-audited) | (Un-audited Audited agista 1CE: ot NG, [ 0o0f, Flatinum jower, 0g Vinar, Fhase-1, Gunegram, Haryana, Ingdia, s
( )| ( ) ( ) ( )| ( ) ) Registered Office: Plot No. 184, Fifth Floor, Platinum Tt Lidyag Vihar, Phase-1, Gurugram, Harvana, India, 122016

Revenue from operations 3,537 3,482 2,794 10,278 8,101 10,831 Phone: +81-124-4980000, Fax: +91-124-4930001, Website: hitps:www aboulvishal com' Email: secretanal@wshalwhaolesale co,mn
;“’tf'; b‘:,ff;e tjlj e >b7 >30 18] 1773] 1645 2,116 STATEMENT OF UNAUDITED FINANCIAL RESULTS (STANDALONE & CONSOLIDATED)

et FTOTEToT e perlod attributable to owners FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2025
(after Minority Interest) 447 420 399 1,371 1,286 1,629
Total Comprehensive attributable to owners The Board of Directors of Vishal Mega Mart Limited (“the Company"). at their meeting held on
{after Minority Interest) 472 443 281 1,405 1,231 1,260 January 27, 2026, approved the Unaudited Financial Results {Standalone & Consolidated) of the
Equity Share Capital 130 130 = 130 125 129 Company for the quarter and nine months ended December 31, 2025 (“the Results”),
Earnings Per Share (of Re 1/- each) (Not annualised) _ o _ .
Basic (in Rs.) 345 324 308 10.60 994 1259 The Results along with the Limited Review Reports, have been posted on the website of Stock
Diluted (in Rs.) 3.44 324 307 10.57 991 12.56 Exchanges quu-..-.hsemd:g.c::m and www.nsem::ha.t_:nm] and Company's website at

: : — : : . https://www.aboutvishal.com/ and can be accessed by scanning the QR Code.

a) Theaboveis an extract of the detailed format of Quarterly Financial Results filed with the Stock | Scan the

Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) QR code to For and on behalt of the Board of Directors

Regulations, 2015. The full format of the Quarterly Financial Results are available on the | view detailed Vishal Mega Mart Limited

websites of the Stock Exchanges, www.nseindia.com and www.bseindia.com and on the| financial L Sd/-

Company's website www.marico.com. statements E‘ Gunender Kapur

Place: Gurugram
Date: January 27, 2026

Managing Director & Chiet Executive Officer
DIN: 01927304

Note: The above information s in accordance with Regwalion 33 read with Requiation 47(1) of the SEB! (Listing Obiligabions and Disciosure Requirements) Regulations, 2075,
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Wednesday, January 28, 2026
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gemoﬁmﬂ\; IOnTR0S FIF LT Tor, AFFO FPBUT RoPT LIONERTd
T30 B, 283030 [EWOT 2025-268¢ OT FTFO FPFTT T2ROINT
TIORE WL 8 CEHBALTI), YU ESR TRTTIDRTA.
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AFFO ﬁ“scﬁd Q0ege0E T3¢ d°35 sodeer o wo&d QTR
Q0T 2.2.07° ST DR, AFFO FPFTOWL TR B0, POTY, abﬁ;?o,
BeTTY W Frmestde IR eIIDY, ke ﬁne@%@%{pﬁods. =8
mdm‘m NFrdé .. @rp mm@m 2.8, %, 20 BRBITOZ
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R TORSS §T, STTRRTO ApemdIONOD; Tore LIonRTd g
BwGoD FFFO a"ﬁdd »ov;ci n’dmz;ﬁmcs BIOBTL TWRSTIRTT.
REOFO FTTT AOFT RO, BONFTIE BUT* 03,9, WA, TOORTI.
RFES Qiﬁj}"s %‘7%% 00 HDegsed BB e AURadoD FHachE
ATFETITNT BT, T kT ST VT TODTTOIT AWTOTAID, B,
T8 3360 ROFT &3, szmﬂ dowwm 20503 (SonRatptel 900 0BT
wm@mma AFF ED a"ﬁdda wmswm

I, SHANKUTLA W/o I, V KUMAR S/o
VITHAL RAO KULKARNI,
R/o H No 1-11, Near DAMODERDAS’ R/0
Grama Panchyatha || 2918, Irwin Road,
Office Road, Bhankur, || Lashkar Mohalla,
Shahabad(Rural), || Mysore, Karnataka-
Chitapur Gulbarga, 570001, have
changed my name

Karnataka-585228,
have changed my name

and shall hereafter be
known as SHAKUNTALA

and shall hereafter be
known as D VIJAY

2

——

TN

B, SQT NWTORFTO WO

I, Mr. RISHIKESH VINOD, S/o
VINOD & V NAGALAKSHMI,
Resident No 173, 6th CROSS
13th MAIN ROAD H M T LAYOUT
GOKULA 1st STAGE MATTIK-
ERE MSRIT POST BANGALORE
NORTH BANGALORE-560077,
Have Changed My Name To
Mr. RISHIKESH PILLAY S/o
Mr. VEERARAJ LOGANATHAN
& Mrs. KRISHNAVENI LOGA-
NATHAN, Vide Affidavit Dated
24.01.2026 before Notary C. SHA-
RADA Bengaluru

CHANGE OF NAME

I, TEJAL SOMESH, age about
49 years, D/o Late Mr. SURESH
J DESAI residing at A 408, BRI-
GADE ALTAMONT K NARAYANA-
PURA BANGALORE- 560077.
Have Changed My Son’s Name
from Mr. SURYANSH SOMESH
to Mr. SURYANSH DESAI. Vide
Affidavit Dated 24.11.2026 before
Notary C. SHARADA. Bengaluru
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I, TEJAL SOMESH, age about
49 years, D/o Late Mr. SURESH
J DESAI residing at A 408, BRI-
GADE ALTAMONT K NARAYANA-
PURA BANGALORE-560077.
Have Changed My Son’s Name
from Mr. TEJAL SOMESH to Mr.
TEJAL DESAI. Vide Affidavit Dat-
ed 24.11.2026 before Notary C.
SHARADA. Bengaluru
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CAUTION- Readers are advised to make appropriate
enquiries while responding to advertisements in these
columns. Anikethana Publication and Printers, does not
vouch for any claims made by the advertisers. The Print-
er, Publisher, Editor and Owner of Anikethana Publication
and Printers., shall not be held responsible/liable for any
consequences, in case such claims are found to be false.

[, THOUHID S/O I, RAJESHWARI HATTI W/0
BASAVARAJ

SHAHIN, R/O KOTRASHETTAR, R/O Sri

Amasebailu, Sai Nilaya No 20, Nagesh

Kundapura, Sapota Layout, Harohally

Grama, Harohalli,
Harohalli, Kanakapura,
Ramanagar, Karnataka -

562112, have changed my
name and shall hereafter
be known as PADMALATA

KOTRASHETTAR.

Amasebail, Udupi,
Karnataka 576227,
have changed my
name and shall
hereafter be known
as THOUHID SAHEB.
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PUBLIC NOTICE
TO WHOMSOEVER IT MAY CONCERN

This is to inform the General Public that following share certificate of INFOSYS
LIMITED having its Registered Office at No. 44, Infosys Avenue, Hosur Road,
Electronics City, Bengaluru, Karnataka, 560100 registered in the name of the
following Shareholder/s have been lost by them.

Name of the Folio No | Certificate ?;j:::::g:‘/’: No. of
Shareholder/s Fv 5/- No./s Shares
From To
NILIMA NAYAK &
KEYA NAYAK ITLO17737 | 145614 | 693283 (693482 200

The Public are hereby cautioned against purchasing or dealing in any way with the
above referred share certificates.

Any person who has any claim in respect of the said share certificate/s should
lodge such claim with the Company or its Registrar and Transfer Agents Kfin
technologies Pvt Itd Selenium Tower B, Plot No. 31-32, Gachibowli, Financial
District, Nanakramguda, Seri, Hyderabad-500032 TEL: 040-67161500 within 15
days of publication of this notice after which no claim will be entertained, and the
Company shall proceed to issue of Duplicate Share Certificate/s.

Place: Bengaluru Nilima Nayak and Keya Nayak
Date: 28-01-2026 Name of the Share Holders
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Theru,Nachikulam, Thiruthuraipoondi
(Tk),Thiruvarur — 614 706. ...Petitioner
-Vs-

1. M/s. SHREYA AMBULANCE SERVICE,
5" Main Park Road,Kengeri, Satellite
Town, Bangalore, Bangalore Rural,
Karnataka - 560 060.
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2. M/s. United India Insurance Company

Ltd,Regd. Office and Head Office

No.24, Whites Road,Chennai - 600014
...Respondents
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To,
M/s. SHREYA AMBULANCE SERVICE,
5" Main Park Road,
Kengeri, Satellite Town, Bangalore,
Bangalore Rural,
Karnataka — 560 060.
Please Take Notice that M.C.0.P.No. 246

of 2023the said case was taken up by

WEE s 8e.1,00,000/-

o
Hon'ble Judge Subordinate Court, at
Thiruthuraipoondi, Tiruvarur District on
31.10.2025and the Hon'ble Court has
ordered paper publication in one issues
IFSCéec: UBINOS80007 of Kannada local daily namely Udayakala
circulated in the Bangalore to you

(1”respondent) returnable by 12.02.2026.

| hereby inform you that pleased attend
the case and ensure your presence
before the Hon'ble SubordinateCourt,
at Thiruthuraipoondi, Tiruvarur Districtat
10.30a.m on 12.02.2026, failing which
the above said matter will be heard in
your absence and suitable order will be
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passed.
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FINANCIAL EXPRESS

WEDNESDAY 28, JANUARY, 2026

FORM A

PUBLIC ANNOUNCEMENT
(Hegslation 14 of the Insslvency and Bankruptey Board of India
{Waluntary Liguidation Process) Regulations, Z007)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

REGAL ENTERTAINMENT AND CONSULTANTS LIMITED

CiN No ; LESS23MH 1552 PLEGE468T
4140 Fourth Floor Hormiman Circle Chambers (Podar Chambers)
aved Abdullah Bralvi Marg, Fort Mumbai, Maharashira 400007 India
Website: www regal-consultants.com Email id: comphance. regali@gmail.com Ph,; 9768132022
STATEMENT OF UN-AUDITED FINANCIAL RESULTS
FOR THE QUARTER AND NINE MONTHS ENDED 31" DECEMBER 2025

NESTLE INDIA LIMITED

(CIN: L15202DL1959PLCO03786)
Regd. Office: 100/ 101, World Trade Centre, Barakhamba Lane, New Delhi-110 001

FANTAIN SPORTS PRIVATE LIMITED
Email; investori@in.nestle.com; Website: www.nestie.in; Ph; 011-23418831 A TN o E s Parmon

2, | Gate of lcomoratan of
FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF THE COMPANY - ;;Jil;';'r_a-.e E-:E-:Lrhl

4, | Authority undes which Comperale

Fantain Sports Private Limited
[FEACEFOTY

.Fn"rg'ﬁmr-::l' Cormpanies- Bargakme

[¥°in Lakhs) s ! 1 { Parson is ncomporatady’ Regdistenad |
— | \ Subject: Request to thg f:harehnlders for KYC Updation to enable payment S S S e e
| Sr, | Particulars Quarter Ended Nine Months Ended Year of dividend(s), as and when declared | Limited Liabiliy |dentiy Nurrber
No. . - : i = | Encod This is to notify that an intimation has been sent to the shareholders, that as per SEBI (Listing e
Dec-25 | Sep-25 | Dec-2d | Dec-25  Dec-24 Mar-25 Obligations and Disclosure Reguirements) (Fifth Amendment) Regulations, 2015, notified on {and Principal Office [ Ary) of Hites, O Chiurch Street, Rest House Cres, Cent Road,

Bengalury, Kamatake — SE0000

| (Reviewed) | (Reviewed) | (Reviewed) | (Reviewed) (Reviewed) (Audited) 18" November 2025, read with SEBI Master Circular dated 23” June 2025, payment of dividencd(s) [ e N

K :Tl::ltal Income from Qperation 19.10 | 35.45 | 48.28 | B7.71| 2461 86.17 shall be made only through electronic mode upon compliance with the prescribed KYC Moar W. E. Highweoy, Nest to Noclkanth comples,
' 2 | Net Profit/ (Loss) for the period ' 45_953; 4.E,|:|; 41 23 (22 62) 43.00 6937 requirements, Shareholders are required to provide KYC details such as PAN linked with Aadhaar, .ﬁq:ﬁﬁﬁﬁﬁféﬁmwmgh' P

postal address with PIN, mobile number, bank account details and specimen signature f. | Liguigaton Commencement

(*KYC Details") to the Company/ Registrar to an |ssue & Share Transfer Agent (RTA) as prescribed . E?;::;E;E;E?:ﬁ::urm_

before tax (before exceptional and
| extraordinary tems).

23rd Jarwary, 2026

| Winay Kumar Singna

4 | Net Profit { {Loss) for the penod {6.596) | 460 | 41,23 (22.62) 43.00 68,37 under the SEBI Circulars. Further dividend warrants, cheques, demand drafts and any other [Telephare Mumbes And The Regd. No: IBELIPADOZ/IPNDDEZ4,/ 20182019/ 11880
befora tax (after excaptonal and x : ; Regstration Mumber Of Tha Acidress: 411, Fourth Floon Essal House, Asaf Al Road,
eilraml:llnﬂlf!.f l?Ems]Epm L Wil e ngarke Jsed, Liquitatar Mhesear Turkrvaar Gt Mesw Dehi 110002,

=hareholders are hereby notiied to complete the submission of their KYC Details to enable the Emall I0: viraysinghal. ip@gmal.com

: | iod 2 40| 46D 3005/ 16.151 el ‘ém ] Process emaill kit FANTAT 202 G2 GMAL OO
' gﬁ:f l{;ﬂ;;{t?iﬁﬁ: aﬁ?_ﬂdd E#QJI 460 30105 (16.13) 4182 51.88 Company/RTA to facilitate the electronic payment of dividend(s), as and when declared by the Mobile No: S007333663
5 TI'_'ltEil Eﬂmpfﬁhﬂﬂﬁi'-'ﬂ Income for 1_2";':-':' 45['. 3[“-]5 |:1E-15|| 315:’-‘ 51-"53 Fl:ll" NEETLE IMDI“ LIMITED Wotice: is hershy given-thal the FANTAIN SPORTS PRIVATE LIMITED has commenced
the period {Comprising Profit ' ' Date: 27-01-2026 Pramod Kumar Ral voluntary liguidation on 23rd January, 2026 _ . .
(Loss) fo te perid (eer ) Place: Gurugram Congasy Socvenary | | Meustaicnma sttt crirrE FMIE uRD  tont i apr eonts
and Other Comprehensive Income | N | nentiomed againat em 7.
(aftar tax]} Thie finanginl eraditors shall submit thair proot of claims by electronic means poly, &8 other
| L { { { ! : stakemobders may submit the proof of claims n person, by pastor by electronic means.
A | Paid IJFI EE|'.JI|:!|I' ShEI'E' ‘EEFI#TEl s W7 M| T2 T 3072 an7.2 Submission of Tatse or misleading proocdsof claim shallbatirac] penallios
{Face \alue T 10/- each) Wiy Nuesise Sloght
| I A ki Sty [ | | | 1 | 1 Liquidator of Fantain Sports Private Limi
7 | Reserve excluding Revaluation ] i | i _ = " - . IP Ragd. No! mﬂlFIFA-DWFF-HQﬁﬁ:?dﬁf{;i ;
Hane adani adani || e a8
I | 7K | I | | I | PlacecMewiain
& |Eaming per equity share -1 -1 - - - - A Gg i
bt | | 1 ACC LIMITED Cement
Basic (7} {0.08) | 0.15) 0.978 (0.53) 1.036 1.69 CIN: L26940GJ1936PLC149771
Dituted {T) {0.08)| 0.15] 1.478 ([L.53] 1.036 1.69 Registered Office: "Adani Corporate House”, Shantigram, S.G. Highway, Khodiyar,

Note: ' Ahmedabad - 382 421, Gujarat, India
Phone No.: +91 79-2656 5555 Website: www.acclimited.com Email: acc-investorsupport@adani.com

NOTICE TO THE SHAREHOLDERS OF THE COMPANY

1. The above is an extract of the details format of Quarter Unaudited Financial Results filed with Stock Exchanges under
Regulation 33 of the SEBI (Listing Obligation and Disclosure Requirements| Regulations 2015. The full format of Cuarterly

PUBLIC NOTICE

Date : 27 January 2026
Flace ;| Mumbai

unaudited Financial Resulls is available on the company website http-/iregal-consuitants.com! and the Stock Exchange
Websile, waww.bseindia.com

. The Unaudited financial results of the Company have been reviewed by the Audit Committee and approved by the Board of

Directors of the Company at their respective meetings hedd on 27 January 2026

. The unaudited financial results have been prepared in accordance with the Indian Accounting Standards ('Ind AS')

prescribed under Section 133 of the Companies Act, 2013 read with Companies (Indian Accounting Standards) Rules,
as amended from lime to time,

For and on the behalf of the Board of Directors
Sd/-

Shreyash Vinodkumar Chaturvedi
Managing Director

DIN: DE393031

Post-0Offer Advertisement under Regulation 18(12) in terms of SEBI (Substantial Acquisition of
Shares and Takeovers) Regulations, 2011 for the attention of the Public Shareholders

OF

Sub.: Compulsory transfer of Equity Shares to Investor Education and Protection Fund (IEPF) Account.

Notice is hereby given pursuant to the provisions of Section 124 (6) of the Companies Act, 2013 read with the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 (as amended), (“the
Rules") notified by the Ministry of Corporate Affairs, the Company is required to transfer all shares in the name of
Investor Education and Protection Fund (IEPF) Account in respect of which dividend has not claimed by the
shareholders for seven consecutive years or more.

The Company in compliance with the aforesaid “Rules” has sent individual notices to all those shareholders whose
shares are liable to be transferred to IEPF Account and have also uploaded full details of such shares due for transfer
as well as unclaimed dividends on the website of the company i.e. www.acclimited.com. Shareholders are requested
to verify the details of unclaimed dividends and the shares liable to be transferred to the IEPF Authority.

Shareholders may note that both the unclaimed dividends and the shares transferred to the IEPF Authority can be
claimed back by them from IEPF Authority after following the procedure prescribed under the Rules.

The concerned shareholders may take further Notice that in case the Company does not receive any
communication from them by April 28, 2026, the Company shall, in compliance with the requirements set out in
the Rules, transfer the shares to the IEPF Authority by May 27, 2026.

Shareholders whose shares are liable to be transferred to IEPF Demat account may note that the shares, whether
in physical or electronic form will be transferred to IEPF Demat account with the procedure notified by the Ministry
of Corporate Affairs, from time to time. In respect of the shareholders holding shares in physical form, upon transfer
of shares to IEPF Demat Account the original share certificate(s) which stand registered in their name shall stand
automatically cancelled and be deemed non-negotiable. In respect of shareholders holding shares in demat form,

NOTICE IS HEREBY GIVEN to public at large that, we, on behalf of our
client, are investigating the ownership right, title and interest of Ganesh
Bhau Khadke (PAN EHAPK7361H), Indian, age 29 years, agriculturist
and having his residence at Sondwadi, taluka Khalapur, district Raigad
(“Owner”), in relation to his right, title, interest in the land as more
particularly described in the Schedule hereunder written (“Land”).

Any and all person / entities / institutions having or claiming to have
any share, right, title, interest, claim, objection and/or demand (directly
or indirectly) whether by way of sale, agreement for sale, memorandum
of understanding, transfer, assignment, exchange, allotment, charge,
encumbrance, tenancy, sub-tenancy, lease, sub-lease, license, mortgage
(equitable or otherwise), inheritance, occupation, possession, partition,
share, gift, devise, lien, charge, outgoings, grant of development rights,
maintenance, easement, right of way, trust, covenant or condition, release,
relinquishment, acquisition, requisition, any encumbrance or beneficial
right / interest under any trust, right of prescription or pre-emption or any
other method through any agreement, contract, deed, document, writing,
conveyance deed, devise, bequest, succession, family arrangement/
settlement, FSI, disposition, litigation, decree or order or award or
injunction or attachment of any court of law or tribunal or revenue or
statutory authority or arbitration or otherwise howsoever of any nature
whatsoever, in to, out of or upon the Land or any part thereof (“Claims”)

the Company shall inform the concerned depository by way of corporate action for transfer of shares lying in their
Demat Account in favour of the IEPF Demat Account.

are hereby required to give notice thereof in writing along with complete
and certified true copies of documentary evidence / proof thereof, to the
; o, 500023 Shareholders having any queries on the subject matter, may contact the Company's Registrar and Transfer Agent undersigned, at Khaitan & CO’ Advocates at One .World Centre, Tower
05 Website oawdhie 26, corm; Email: e i, com. | o KFin Technologies Limited, Ms. Shobha Anand, Vice President at Unit ACC Limited, Selenium Tower B, Plot 31-32, 1C, ‘13th floor, 841, Senapatl‘ Bapajc Marg, Mumbai 400 013 and also.by
Open Offer for acquisition of upto 21,86,331 [Twenty One Lakh Eighty Six Thousand Thres Hundred and Thirty Three Only} fully paid-up Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222 e-mail ID: email addr.ess.ed to muml')al'@khaltanco.com (marked to the attention
equity shares of face value of T 10/ (Rupees Ten Only) each (“Equity Shares”) representing 26.00% (Twenty Six Percent) of the emerging einward.ris@kfintech.com. Of_ Mr Abhlra) Gandhi), within 14 (fourtgen) days from the da_te hgreof,
qu.llhl and '\lﬂ“l'lg ghare I:ﬂpllﬂ.l of Ewldh TEE"II'IID'I'D‘Q'E! Llniud |".|'=rge1. Eﬂl‘l’lpﬂ-ﬂ]" or IETL-J frl:-m the FIJ‘-h"C Ehar:hmd:m pr 1h= Targel: falhng Wthh 1t Shall be deemed thatthe Clalmant(S) haS / haV'e rehnqul?th
Company, at an offer price of ¥ 10.00 (Rupeas Ten Only) per equity share, by Mr. Pratap Deshmukh ("&cquirer 17}, Mr. Laukik Deshmukh SI.JCh Claims or that such Clalms,‘ if any, have been consc1ously waived,
{"Acquirer 2°), Ms. Sharmila Deshmukh (“Acquirer 3), Ms. Shubhangi Garad [“Acquirer 4", Mr. Sumest Garad {"Acquirer %), Ms. Ritu Garad sa/- disregarded, abandoned and acquiesced for all intents and purposes and
(" Acoulrer 6"}, Mr, Dhairyasheel Yadav ("Acquirer 7, Mr. Mandakemar Kedam (" Acquiner ) and Ms. Archana Lonkar (“Acquirer 8°) (hersinafter Bhavik Parikh shall no longer be blndlng on the Owner and/or our client.
reforred to as “Acquiress”) payable in cash in accordance with the provisions of Regulation 3(1) and 4 Securities and Exchange Board of Company Secretary
India (Substantial Acquisition of Shares and Takeovers| Regulations, 2011, as amended SCHEDULE

This Post-Offer Adwerisement is bsng issued by Bonanza Portlelo Lereled, s Manager to ke Ciler (Manager’]. an befal of the Acquises, noannission wilk
tha Crfer made by the Acguiner 1o the Puliic Sharehaldars of the Tamgsl Company, pursuant foand in compliance with Regaiation 15812) and olher applceble
provaskans under the SEBI (SAST) Requiations. The Detaled Publc Statement (MOPST) and Pre-Ofter Advertiserent cum Cormigendum b the Detalad Poblic
Statemenl, with respect so the aforementioned offer, was made in the newspapers, ramely heing, Financal Express (English Cially - Al Edition), Jansatia [Hind
Diaity - Al Editan), Saksinam [Tehugu- Telangana Ediion} and Mumba Lakshadesp (Maralhi Daily - Muriiai Edilian), on Friday, Oclaber 10, 2025 and Morday,
Decembar 22 2025 respaciively

1. Hame of the Target Company
2. 'Hame of the Acquireris] and PAC

Registered Cifice:
Tl No,: DEl-0d6 35 Wehs ile: www ooadhie

For ACC Limited

Place: Ahmedabad
Date: January 27,2026

(Description of the Land)

All that piece and parcel of land bearing new Survey No 41/4/A
(corresponding to old Survey No 41/4+5+6) and admeasuring 1
Hectare 6.10 Ares (equivalent to 10,610 square meters) situate, lying
and being at Village Bhilavale, Taluka Khalapur, District Raigad and
bounded as under:

On or towards the North : Survey No 39/1 and 39/2

On or towards the South : Survey No 41/2, 42/3 and Survey No 45
On or towards the East : Survey No 40

On or towards the West : Survey No 42/1, 42/2 and Survey No 38/3

G Tachnologes Limiled

hir, Pralep Dashmukh, Mr. Lawsik Deshmukh, Ms. Sharmia Deshmukh, QE’E"‘!‘!‘ G EM AHOM ATI c s LI M ITE n

Nls Eul"l.l.:lnfh':lgl Garad, M Sumest Garad, Ms. Rilu Garad, c]H . LE424EMH199?FLC111“5?
Wi Dt yyechoel Y, M- Nedakirre: Kedam and M. Archind Lariar 410 A wing, Kailash Industrial Complex, Park Site Road,

3 :amu of Manager to the ﬂﬁ:r Baneriza Portioko Limied Vikhroli Powai Link Road, Vikhroli (W), Mumbai 400 079. Dated this 28th day of January 2026 For Khaitan & Co
4 f Registrar to the Offer Shyliae Financial Serdoes Private Limited .

et PSRN S D Tel No : +91-25185231/25185931 Sd/-

% e Email : secretarial@gemaromatics.in Abhiraj Gandhi

4, Date of Operirg of e Offer Tuesday, December 23, 2025 wehs it-E . w_gemarﬂmaticscum Partner

b, Dale of Closing of the Offar
6. Date of Paymant of Consideration
7 Datails of the Acquisition :
| 8. No Particulars

Tuasday, Januany 06, 2026
Tupsiay, Janpuary 20, 2036

UNAUDITED STANDALONE AND CONSOLIDATED
FINANCIAL RESULTS FOR THE QUARTER

P o in the Aetual
i sttt e ENDED DECEMBER 31, 2025
T1 | Offer Price 710 710 : - : e e, “IMPORTANT" | -4
: = : — In compliance with Regulation 33 of SEBI (Listing Obligations and car tﬂin
jj zuri::: ﬂﬂfﬂ-‘: zafﬂ: EE;E E:?é : Disclosure Requirements) Regulations, 2015 (“Listing Regulations™), Whilst care is taken murmacgfptanm ;?f.
! ir FRATEIN: e T f 86,33 1 £ - 2 Edvert=ing copy, it s not possible to venty |
A || Comth a0 [t o Ehaves RN oy O o e e T °: the Unaudltegi Etalndlalnﬂe# and Gﬂnsﬂhd?ted Financial Results of ks contents. The Indian Express (P) | CAPTAIN POLYPLAST LTD.
Sharehalding u;’ﬁeﬁcqulmrﬁ befora Agreement ! Public Announcement Gemn Aromatics Limited (“the Company”) for the quarter ended Limited cannot be hald responsible for | e-mail : info@captainpolyplast.in
R 0 i December 31, 2025 (‘Financial Results') were reviewed by the Audit ?;“"E:;ﬂgr:- rl‘iLTf‘u?".}’,'ﬁi.:‘i.' “?;mﬁﬂﬁ web_: www.captainpolyplast.com
% af fubly diuted Equty Share capital 0.00% 000 Committee and subsequently approved by the Board of Directors ﬁmnm. Adociastiens of Individiaats | CIN No. : L 25209G]1997PLC031985
"6 | Shares acquired by way of Agrsamant Right lssue of the Company at their respective Meetings held on January 27, advertising in its newspapers of NOT'CE
s N S e iy 2026. Chhajed & Doshi, Chartered Accountants, Statutory Auditors o e, I e Pursuant to regulation 29 of the
77 | Shwesseniive dhr“; of Opan Offar ' : of the rEﬂmgany have issued the limited review reporl with before sending amy monies or entering SEBI LODR 2015, notice is
r 3 unmodified opinion. into any agreements with advertisers or | . .
:'-iu-:-rt‘ﬁ!y diuted Eguty Share capital ?:;EEEHE n-31n~°.~. i -p - i ; otherwise acting on an advertissment in | hereby given that the meefing of
- Lo : The‘ Financial Results along with the limited review repqrt are any manner whatsoaver, Registerad | board of directors of the company
78 shabﬁmquu:i::ﬁ;i-mlm Public Statement 3 ; available on the website of Stock Exchanges at www.bseindia.com Hmfﬁﬂ':ﬂlﬁ;;ﬂmurz in responss o box | wil be held on Saturday, 7TH
, PR L -lla S ' ' i numbar sdvertisament,” )
Price;of tha sharss soquired Nk Appicatla Not Acgicable and www.nsemdm.cmm and on the If.':-::mpanyls webpage | ] February 2026 interalia
|+ % offuby dluled shares aogured Nt Apeiicale Not Apgicatbia www.gemaromatics.com. In compliance with Regulation 47 of the . ’
79 | Post-Offer sharsholding of the Acquirers Listing Regulations, we hereby notify that the same can also be [*to consider the standalone &
Nurrber 1111635 49,350,001 ' ' ' . consolidated unaudited financial
.o by Bty Shrmcspla o e accessed by scanning the following Quick Response (QR) code: For coneD s unauciod rancia
7.1 Pra Offer shareholding of the Public ﬁld ! P v . 9
+ Naborof Eosiy s i s Advertising 1n 315t DECEMBER, 2025.
=T By SRR LRy e Eopn 1% {1 The said notice can be accessed
Post Offer shareholding of the Public ;
Neriber of Ecelty Sirs o P TENDEH PAGES on thewebsm:;'ofthe company at
% af fulby diuged Eruty Share capilal 19.80% 41.37% www.captainpolypast.com

Contact and may also be accessed on

J'TENDR A PAT". the stock exchange website at
www.bseindia.com.
By Order of the Board obile No.- Place : Rajkot
For Gem Aromatics Limited Mobile No.: Date F102r7/g1a/2i’:_6n Polvolast Ltd
i i
Sd/- 9029012015 P yPrast Cdl
Yash Parekh Khyati Mehta
Managing Director & CEO (Company Secretary)
DIN : 03514313

& The Acquirers, jointhy and severally anteots full rasporsiblity for the informalion corgained i this Post Offer Advertisemenit and also for the obigations
undes SEBI (SAST] Requialians.

8. Acopy of ths Post Offer Advestiserent wil be avaiiabie on the websiies of SEBI al wwiw sebl.govin, BSE af www bsendia. com, Bananza Portfoli Limded
al www boranzaonling.com and ak ba ragistarad affica of the Tangal Company,

This Post Ofter Adverlisament is beng plbished i al the nesspapers in ahich DPS was pubished

Capitalzed bemng uged Bl nod defingd in Bhis PO shal have the meanings assigned 1o such lemms i the Puble Anpouncemend andior DP3 andine
Letbeer af Cifer

ISSUED BY MANAGER TO THE OFFER

Landline No.

67440215

Place : Mumbai
Date : January 28, 2026

BONAMZA PORTFOLI LIMITED
/ Boranza Houss, Pll Mo, M-2 Cama Indusire Extata,

/f Wiakhal Road, Betand Thie Huo, Gonegacn East, Mumbss - 400 063

Contact Number: +81 22 BE361TT.A 91 11 40744709

Email Address: swellagrawalTbanarzaonine cam ebhay bansal@bonerzaankne.com
Contact Person: Ma. Swall Agrawal | Mr. Abhay Bansal

SEBI Registrafion Mumber: INNMOOO0TZR0E

Validity: Permanand

Far and on behalf of Acquirers, O BEFTH T

g . I:' .':.!I_'II I: :;.-
Mr. Pratap Deshmukh Mr. Laukik Deshmukh M=, Sharmila Deshmukh,

{Acquirer 1) [Acquirer Z) (Acquirer 3)

Ma. Shubhangi Garad Mr. Sumeeat Garad M=. Ritu Garad T “ E l nT E ST
(Acquiner 4 {Acgulrer 5 {Acgisrer B)

Mr. Dhairyashesl Yaday Mr. Nandekumar Hadam Ms, Archana Lonkar

(Acquirer T) [Acguirer B) [Acgilrer 3 I “ E " n s
Date: : Tuesday, Jarwary 27, 2026

Place: Mumbai

IN BUSINESS THE LATEST

TRENDS IN
TRENDS

S FINANCIAL EXPRESS

FRaad to Laacd

epaper.financiaiexpress.mn‘. .
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